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Stamp. Application No.015/89.

Smt,Elvira Gomindas. ... Applicant
V//S .

Assistant District Educaticn
Inspector & 3 others. ... Respondents.

Coram: Hon'ble Liember(A), Shri M.Y.Friolkar.

Mr.RR.A.Shaikh, advocate for

the applicant.

Gral Judgnent:

et tP)-of- Qe Pl

{Per Shri M.Y.Priolkar, Member(A){ Dated: 19.10.1989.

This application (Stamp No.615/3%9) was filed on
8.9,1989 by.the applicant who is a Teacher in Govermment
Primary School, Vidysnagar Margao, Goa praying for
quashing and settihg aside the order dt. 21.7.19389
transferring her to some othef place.
2. By order dt. 13.9.l989 of the Tribunal notice
was issued to the respondents returnable on 2,11.1989
for admissionvand'interim relief, Today, kr.R.A.Shaikh
advocate has.submitﬁed'an application requesting withdrawal
of this applicaetion. The application is accordingly
permitted to be withdréwn. Stamp application il0.615/89
is thus disposed of as withdrawn, with no order as to

costs,
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(M.Y.PRIOLKAR

MEMBER(A ),



